
TA No. 1902 of 2020 Naginder Kumar v. U.T. of J&K and others 

CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
T.A./61/01902/2020 

 
This the 18th day of February, 2021 

 
HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

Naginder Kumar aged 48 years S/o Sh. Krishan Lal R/o Vill. Rajpura, Tehsil Rajpura, 
Distt. Samba.  (Posted presently at Lakhanpur as Head Guard). 

.......................Applicant 
(Advocate: Mr. Rohit Verma) 

 

Versus 
 

1. State of J & K Through Principal Secretary to Govt., Finance Department, 
Civil Secretariat, Jammu/Srinagar-180001. 
 

2. Commissioner, Commercial Taxes, J&K Government, Rail Head, Jammu- 
180004. 

 
3. Deputy Commissioner, Commercial Taxes, Check Post, Lakhanpur, Distt. 

Kathua. 
      ...................Respondents 

(Advocate:- Mr. Amit Gupta, A.A.G.) 
 

 
O R D E R [O R A L] 

 
Hon’ble Mr. Anand Mathur, Member (A): 
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 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


